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(ii) 

(iii) 

Inadequate focus and specifi· 
city of the surveys and studies 
conducted for assessing the 
industrial potential in selected 
areas. 

Serious gaps in infrastructure 
in the selected areas. 

(iv) Serious gaps in the selections 
of beneficiary entreprenours. 

(v) Rudimentary technical ad vice 
and the consultancy services 
m the selected backward 
areas. 

(vi) The bulk of the disburse-
ments under the Central 
Investment Subsidy Schemes 
was ~ for by feYI er 
States. Moreover, this was 
availed of relatively substan-
tially by the larger ~  

medium industrial units. 

Evaluation Report on Concessional 
Finance and other Incentives to 
Industrially Backward Areas 

*276. SHRI GHULAM MOHD 
KHAN: 

PROF. MADHO 
DANDAVATE: 

Will the Minister o f PLANNING 
be pleased to state : 

(a) whether ~  · . Programme 
Evaluation Organisation of the 
Planning Commission had rele_ased 
the evaluation report on concessional 
finance and other incentives in 
industrially backward areas ; 

(b) whether it is also ~ fact that 
the bulk of the Ccnlral investment 
subsidy given in ~  areas 
was cornered by large units ; 

(c) whether Government propose 
to reformulate the entire Central 
scheme o.f concessional finance for 
tb.e development of backward areas ; 
and 

( d) if so, details thereof 7 

THB MINISTER-OF PLANNING 
(SHRI S. B. CHA VAN) : (a) Yes, 
Sir. 

(b) According to the Report on 
Industrial Dispersal submitted by 
the National Committee on the 
Development of Backward Areas 
(NCDBA), 143 units having capital 
investment over Rs. 1 crore received 
a total subsidy of R. 18.3 crores out 
of the total of Rs. 62.4 crores 
disbursed till 1978-79 under the 
Central Scheme of Investment 
Subsidy in the identified industrially 
backward districts/areas. 

(c) and (d). The entire question 
of development of industrially back-
ward areas including Central incen-
tives like the schemes of conces-
sional finance. is presentiy under 
examination in the Government 
pending a decision on the Report on 
Industrial Dispersal submitted by 
the National Committee on the 
Development of Backward Areas 
(NCDBA). 

DR. SUBR f\.MANIAM SWAMY: 
Sir, it is a very exhaustive answer. 

SHRI N. DENNIS : Each State 
follows its own way for the develop-
ment of backward areas and diver-
gent views are expressed on the 
term 'industrial backwardness'. 
Some States adopt policies for the 
dispersal of industries from the 
developed areas to backward areas, 
some for all round development of 
all areas, some favour growth centre 
approach and so on. As per our 
Constitution, the responsibility for 
regulation and industrial develop-
ment is shared between the Centre 
and the States. The Central Govern-
ment is for the overall develop-
ment of the nation and it has a 
crucial and overall responsi-
bility in the regulation and develop-
ment of industries so as to reduce 
regional imbalances and disparities 
and to achieve the national 
objectives. 
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So, may 1 know whether a 
comprehensive, general and uniform 
national policy would be evolved 
for application througnout the nation 
to tackle effectively the industrial 
backwardness by removing 'regional 
imbalances and disparities ? Also 
I want to know the approximate time 
when the report of the NCDBA on 
industrial dispersal would be sub-
mitted and when a decision would 
be taken on it. 

SHRI S.B. CHAVAN : Sir, the 
Central Government is definitely 
concerned about the development 
of industrially backward areas and, 
according to the present scheme also, 
there has been almost a uniform 
policy which has been made appli-
cable in the case of industrially 
backward districts. 

But, there has been some kind 
of a variation due to State Govern-
ment's giving their own package of 
incentives for development of indus-
trially backward districts. 

We have been trying to point out 
asj to whether it is going to be 
possible for the Central and state 
Governments to have coordinated 
package of incentives and, how far 
it is going to be possible, is a matter 
which is also being considered. I 
cannot, possibly, indicate any date as 
to when the final decision on the 
report of the N.C.D.B.A. would be 
taken. 

SHRI N. DENNIS : Sir, though 
the intention of the Government is 
for overall development of the 
nation and to reduce the regional 
imbalance, some regioos and states 
are forward in industrial develop-
ment, whereas others are lagging be-
hind. Within the States too, ~  are 
regional imbalance and disparities. 
Still, there is concentration of indus-
tries in metropolitan areas and cities 
and so, the ste_{> pursued by the 
Government for dispersal of indus-
tries from the developed places to 
backward areas is not fully success-

fuJ. There are still many districts 
and areas in the country which have 
not been taken up and identified for 
development thereby, they are not 
benefited adequately. Many back-
ward areas continue to be  backward 
and industrially underdeveloped. 
So, m ay  I  k now from the Hon. 
Minister what concrete and pradical 
steps wou ld be taken by the Govern-
ment for the speedy removal of 
regiona l imbalance ? May I 
also know the time within 
which all backward areas in the 
country would be identified and 
taken up for development ? 

MR. SPEAKER: How many 
questions do you want to put 7 The 
questions are too long. You are 
allowed only one or two. 

SHRl N. D ENNIS: M a y I know 
whether there is any specific proposal 
to impose certain restrictions in the 
matter of giving licences and 
financial assistance to the new indus-
trial units within certain limits that 
are already in developed areas. 

MR. SPEAKER :  You only reply 
to his first question. 

SHRI S. B. CHAVAN : Sir, in 
the present scheme of incentives 
which has  been offered by the 
Central  Government a p roblem has 
been thrown out d ue  to which 
Sivaram an Committee was set up to 
go into the entire que tion. We are 
committed  to removel of d isparities 
in regional development and, that is 
why, the Sivaraman  Committee has 
gone into the details of the entire 
t hing and ~  have submitted their 
report. This entire report is under 
the consideration of the Government. 

Unless a final view is taken, it will 
be defficult for m e to exactly say as 
to when it is going to be finally 
decided. 1 cannot also possibl) 
indicate the entire timeframe within 
which it should be possible to remove 
all the imbalance in the coi:ntry. 
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MR. SPEAKER : Shri Goyal. 
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"The bulk of the disbursements 
under the Central Investment 
Subsidy Scheme was accounted 
for by fewer States. Moreover 
this was availed re-latively 
substantially by the larger and 
medium industrial units." 
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I\1 R. SPEAKER Ignorance of 
law is no excuse. ·1 hey should 
know. 

PROF. MADHU DANDAVATE: 
Firstly, I would like to know from 
the Hon. Minister whether it is not 
true that mere financial and fiscal 
incentives are not enough to convert 
the backward areas into developed 
areas. Provision of infra-structural 
facilities are also necessary in order 
to bring about this development. If 
his answer is 'yes'-I presume it will 
be 'yes'-then in that case I would 
like to know, is it not a fact that the 
present difficulty in building up the 
infra-structural facilities like the Rail-
ways or any other mode of commu-
nication is on account of the norm 
laid by the Planning Commission 
which is coming in the way of pro-
viding infra-structural facilities in the 
backward areas? If the railway lines 
are to be set-up in the backward areas 
the Planning Commissions's question 
is where are the industries in these 
areas so that we can permit you to 
have the railways? If we ask for 
the industries then their question is 
. where are the infra-structural 
facilities? So, you have to telJ 
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whether hen comes first or egg comes 
first. This dilemma has to be 

~ . M y specific question is 
whether you will make all possible 
efforts to see that out-dated tradi-
tional norms of infra-structural 
facilities being cleared in the back-
ward areas will be radically revised. 

MR. SPEAKER  : You have also 
to decide whether the hen . comes 
first or the egg comes first. 

SHRI S. B. CHA VAN :  I quite 
appreciate the point of view put forth 
by the Hon. Member but it is not a 
fact that infra structural facilities do 
not exist in the industrially backward 
areas.  Besides subsidies and the 
fiscal incentives which the Central 
Government offers the State Govern-
ments on their own have been 
creating the infra-structural facilities 
in the shape of roads, water supply, 
electricity and the rest  of things 
which arc required f  r  the develop-
ment of industries in the industrially 
backward areas. While railways can 
be one of  the modes of transport 
there are other modes of  transport 
available. Wherever railway mode 
is available I am not quite sure whe-
ther industrialists have been only 
concentrating on transporting their 
finished goods  by  railways. I am 
aware of  the fact that most of the 
industrialists have been taking 
ad vantage of the road transport 
facilities  which are available and 
somehow railways come rather low in 
their priority. But I fully appreciate 
that  railways is also one of the very 
important mode of transport and a 
cheaper mode of transport and in 
industrially backward areas if Rail-
ways gives a  proposal to Planning 
Commission the Planning Commi-
ssion does not take into account 
merely the industries located in that 
area but the industrial potential 
available is also one of the factors 
which is taken into account. 
But ultimately it is the non-availa-
bility of resources which comes in the 
way of taking decisions about having 
new railway lines. 

PROF. MADHUDANDAVATE: 
My second question is this: I would 
like to point out to you, Mr. 
Speaker, how, when a Member be-
comes a Minister his entire outlook 
changes. Because, the very Hon. 
Minister had come to me as a Mem-
ber and pleaded exactly the opposite 
point of view and saying that the 
Planning Commission must change its 
attitude because the area and the 
constituency which he represents, 
Marathwada region, is backward. 
But he is saying today, there are in-
fra-structural facilities. But he is on 
record in a letter having said that 
there are no infra-structural facilities 
and therefore something · should be 
done. 

MR. SPEAKER : Are you not 
satisfied with the transformation ? 

PROF. MADHUDANDAVATE: 
Anyway, Sir, he has assured that the 
norms will be considered. There is 
another question that I would like to 
ask. That is in relation to his writ-
ten reply to my Starred Question No. 
276. Here he has said, in reply to 
part (b) as follows :-

"According to the Report on In-
dustrial Dispersal submitted by 
the National Committee on the 
Development of Backward Areas 
(NCDBA) 143 units having capital 
investment over Rs. 1 crore, recei-
ved a total subsidy of Rs. 1 8.3 
crores, out of the total of Rs. 62.4 
crores disbursed till 1978-79." 

Now, Sir, this reply gives an im-
pression as if those who have capital 
investment greater than Rs. 1 crore, 
are given only a subsidy of the order 
of Rs. 18.30 crores and numerically 
the rest of the industries which are 
having less investment are given 
Rs. 44.10 crores. 1 he inference that 
he is drawing is this: Large indus-
tries with larger capital investment 
are given less subsidy whereas the 
other ones are .given more. Just as 
you have given the number of units 
as I 43, for which the subsidy given is 
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Rs. 18.30 crores, can you also men-
tion the information regarding the 
rest, that is, Rs. 14.10 crores, and say 
how many units received the sub-
sidy ? Because, the moment he 
gives this number it will be clear 
whether the subsidy is disbursed 
over large number of small units. 
Therefore, the per-unit subsidy that 
.is given is extremely low. Will he 
not increase the subsidy per unit, 
that is very low today ? Sir, it has 
to be increased. 

SHRI S. B. CHA VAN : Sir, the 
information which the Hon. Member 
is asking is given in my reply. From 
zero to 10 Iakhs the number of units 
,is 10,064. The to ta l amount of sub-
sidy disbursed is Rs. 16.3 crores. 
From 10 lakihs to 100 lakhs you 
have 60 1 units ; total subsidy given 
is Rs. 27.8 crores. Regarding lOO 
lakbs and above total units are 143; 
total subsidy is Rs. 18.3 crores. It 
is very obvious that large units, 100 
lakhs and above, got subsidy of 
Rs. 18.3 crores. Those from 10 
lakhs to 100 lakhs got Rs. 27.8 crores 
and below I 0 lakhs, this is Rs. 16.3 
crores. 

So, it is very obvious that small 
and medium industries got the major 
chunk of the subsidy. 

SHRI SONTOSH MOHAN DEV: 
Is there any scheme for the develop-
ment of backward areas 1 We are 
also backward, Sir. 

MR. SPEAKER : Next question. 
Mr. Ananda Pathak. 

Absorption of 1400 Employees of 
Bhilai Unit of HSCL 

+ 
*265. SHRI ANANDA 

PATHAK: 

SHRI SAMAR MUKHER-
JEE : 

Will the Minister of STEEL AND 
MINES be pleased to state : 

(a) whether it is a fact that the 
Hi.ridustan Steelworks Construction 

Ltd. authorities are paying as much 
as Rs. 15 Jakhs per month to about 
1400 employees in its Bhilai Plant as 
the State Government is not allowing 
the HSCL authorities to give work 
to those employees, who were 
transferred from Bokaro Plant; 

(b) if so, whether Government 
have taken up the matter with the 
State Government; 

(c) if so, the response of the 
State Government; and 

(d) if not, the reasons for the 
same? 

THE MINISTE R OF ST A TE IN 
THE MINISTRIES OF INDUS-
TRY AND STEEL AND MlNES 
(SHRI CHARANJlT CHANANA): 
(a) Hindustan Steelworks Construc-
tion Ltd. (HSCL) had been incur-
ring a liability of about Rs. 13.5 
lakhs per m onth upto June, 1982, on 
account of .l,389 workers transf P.rred 
from its Bokaro Unit to its Bhilai 
Unit who cculd m it join duties 
there. 

(b) to (d). 1 be matter had been 
taken up by the Government of 
India and H SC L with the State 
Government who have suggested 
that some o f  these workers should be 
shifted to other works so as to 
create a  co ngenial atmosphere for 
inducting remaining of these workers 
in small batches on HSCL's work in 
Bhilai Steel Plant. 1 his process has 
started and 128 ~  have already 
joined their duties. 

SHRI ANAND A PATHAK : Sir, 
I have raised a very serious question. 
First of all, the reply given by the 
Hon. Minister is not at all clear. 
He has not at all replied to my 
question. I would repeat my ques-
tion. It is not clear why the 
Hindustban Steel Works Construc-
tion Ltd. had been incurring a 
liability of about Rs.' 13.5 lakh per 
month up to June, 1982. It is not 
clear for what purpose they were 
incurring liability upto that period. 
Why could the workers transferred 




